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Finance Commission for    Panchayati 
Raj Institutions 

*340. SHRI SURESH PACHOURI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that the former 
Dy. Prime Minister had approved a 
proposal for a Finance Commission to be 
set up periodically for devolution of 
Finances between the States and the 
Panchayati Raj Institutions; and 

(b) if so, whether the modalities of 
such a Commission are being worked 
out? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DE-
VELOPMENT IN THE MINISTRY OF 
AGRICULTURE (SHRI. UPENDRA 
NATH VERMA); (a) and (b) A proposal 
for the setting up of a Finance 
Commission for devolution of finances 
between States and Panchayati Raj 
Institutions is likely to be incorporated in 
the Constitution Amendment Bill on 
Panchayati Raj and urban local bodies. 
The matter is still under consideration. 

Inquiry report regarding accident at 
Bhatti Mines in Delhi 

@2681. SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE: 

SHRI MAHENDRA PRASAD: 

Will the Minister of LABOUR be 
pleased to state; 

(a) what were the findings of the 
inquiry made into the Bhatti Mines 
accidents in Delhi that took place ir. 
May, 1990 in which at least 7 Persons 
were killed; and 

(b) what steps have been taken oi are 
being taken to prevent any fur ther 
accidents of this kind in Bhatt Mines 
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